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pply of Coal to teel utho-
rity of ndia 

, i' 98,'; HRIMA i: iAYA 'T! PA:-
1 : WIll' 'the ' ini te,r" of '" , .. ROY be 

pJ :lscd ' ,to ate: 
.. ·.f .: ~ : 

" f ,' ). wheth~r ' in; , view of the fall in tn 
coal tock" the" Steel Au.thority 0. India 
has r que ted the Centre for incrc e, i.n 
tli . :tlpply' of cokin.g , "Coal daily" to help it 
build up a minimum 'stock; 

I b) .it" So, the ' rate ' of the daily supply 
of coking coal to AlL at present' and 

',; ( 'r {he '. mmhilllID tock wanted to be 
kbpt', by SAIL? " " 
I, • , . 

' t· :· 

HE MINISTER OF STATE IN ' THE 
DEPARTMENT OF COA IN THE 
MINISTRy ' OF 'E (Jy (SHRl DAL-
BIR I GR): (a) to (c), The, to kil 
of' indigenous", cokirt'g coal with the ~teel 
plint" of SAIL had reached record level 
durlng1 the ' middle of 1982. Towards the 
e 'of 1982~ ~ tht: stook had depleted to a 
certain extent: Ther.eafter, the tock 
have ' been built up and tOritinu~us mohi-
toring of coking coal stock at the steel 
plant i b ing done by both lL and the. 
G~vernment. 

. \ Tn' arch, '1983, upto 8-3-83 the daily 
rec~ipt 0 coking coal at the SAIL Steel 
pl:uit has been 36.4 (thousand tonnes) 
ag~jh' t ' the daily consumption of 34.5 thou-

nds 'torme . (. 1t Will be seen that with the me ea in' receipt over con umption, 
Sf~CK are being built up, The' levels to 
which t e stock at the steel plants ~hould 
be built up ha been discussed betw en the 

el , and the, c al sectots and 
t ' gh SAIL had earlier indicated that 

y would like to have a minimum stock 
of 4.25 lakh tomies, ii has been ointly 
decid that tocks would be soon huilt 
u radu lly to a level abOve 5 lakh ton-
n . 

mme for Converting Coal into 
Central Fuel Re earch Institute 

2699. H MA J YANTI PAT-
A ) : Will 'the Mini ter of 'MERGY 

1 a' d to state: 

(a) wether it i 'a · ... fact That Central 
F 1 Re arch Institute has undertaken 

ptokran:tme for e olviJig " cO!n'lt\etclallY' 
viable process for converting coal into oil;. 

~ J • .,' t . ~ ... ...! i ..... ! ~ 1'1 

. (0) if : o~ ·tb ,: prGgte mad . so ' far in 
evolving ~o~mer.ci r ~ vi ble pr ' c ;. and 

( c) the detail thereof? . 
_ .' _ : .... _ . ... 1 ,.. t • 

", ... 
.; , 

THE MINISTlSR Op ' {}lATE IN H 
D'EPARTMENT OF COAL IN THE 
MIl , RY 0 ENERGY. (SHRI DAL-
BIR SINGH): ' (a) :to~ (c)'. One pilot 
plant of half tonne per day capacity using 
direct hydrogenation (liquifaction) method 
h'a ' been worked hi Cehtt' 1 . 11~1 R.esearcb 
In httlte~ Dhanoad. i\ : small quantity of 
die~l oil waS produced at the piJot plant 
They " u1;>lnitted a proposal for 2S tonne 
(c)f, coal) "per day ~apacity hydrogenatiort 
plant ' at . an e timated cdSt of R'3. 12.6 
cr~tes. , ' This ~ has _ been include 'R, tbe 
Sixth · Plan 'programmes of C.P.R.I. It j 
too early to say about tb~ " comlllercial vja-
bility of the proce ~ . 

. '" .. I .. w : . ,f, I ~;::'" ' .. 

2700, SHRIMATI JAYANTI PAT-
NAIK: Will the. Minister of INFORMA-
TI O! AND BROAD A TING be pleas-
ed to sta te: 

I(a) ·the- name and the number of Films 
fioa'tlced by National Film evelopment 
Corp ration in ] 982-83; . 

(b) Whether the production of t~O e 
film ha·s. been completed; 

(c) the amount of loa,n given to each: 
of thos films; 

(d~ whether priority has been given in' 
financing commercially viable films; . and 

eO the detail of the Hindi and regional 
film financed by the NFDC in the above' 
menti ned year? 

THE DEPUTY MINISTER IN THE 
MINI TRY OF INFORMATION AND 
BROAD ASTlNG AND IN' THE DE-
PARTMENT 0 l>ARLIAMENTAR 
AFFAIRS (S I MALLIKARJUN): (a) 
to (c), The names of nlins in Hindi an 
regional language along with amount 0 



, 
\.. . 
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loan sanctioned for each film by the N.F.D.C. in 1982-83 'givein below:---:' _ ' 

. No. Under Loan chem 
Title and language of the film 

~. I , r, , '.{ I oun 
of loan 

.. ~ : 
---.--~-....;--.;.....;:..----:;-...;,' .... ,' .. ~, -----

'. 'I ' .. ' .I ") . '. 'RS. " :.I" 

I , I , " 
' j 

. .. .J I .. 52 ,955-I. F d dul , ration (Docum ntary-English) 
.,' 

2. M hb oh agar Di t: (Documentary·Telugu) 

3, Ardh . atya (Hindi) 

4, Untitl d (Marathi) 

5, m~Dar-'B:'Da'r (Hindi) 

6., Mahanan a (Hindi) 

. " 

'. 

. ': -;.. .# 

I • . :. ~ , 

: ~,~~;,8 ' 0' 

. . : .. ', !.~,op,,?OO 
: , .': ' 5~6b,660 

..: .. :j .', ,.' ". 
7· M r: J shi G s to Co~rl for JU<ltice (Hindi) - , ", .. . ' ,8,00,000 

Um/er 100 Percent Financing Scheme : 

I. Part y (Hindi) 

2. Ghar y Bair y (Bengali ) 

3· G~dam (Hindi ) 

JIo • ••• :' 

'. 

I 
.' " : ;,: .:; 

, ' ' 9',55~'~ 

17,87 2 50 
, I 

~' ~'----------------~~-~~~~--~--. 

(b) One Documentary Film "has been 
completed" . 

(d) Yes, ·Sir. The Corporat"ion finances 
film aft'er taking into account not only 
the financial viability the prop al su'bmit-
ted but at 0 on the ba i of the merit f 
the cript 0 a to en ure both cinemato-
gra ph value and the production of film 
with ocially relevant theme. 

Legi lation for Promotion of Health and 
afety of Buillr Construction workers 

2701. SHRI CHINTAMANI 'lIEN : 
Will the ~jni ter of LABOUR AND RE-
HABILITATION be plea ed to tate: 

(a) whether there i a proposal under 
the active can ide ration of Government 

to bring a legislation to promote the 
hea1th and afcty uf lakh of building 
con trllction worker. in the country, if 0, 

y whe.n such legislating j likely to come 
up: 

(b) whether it i a fact that Govern-
ment have t up certain inter-State tudy 
group to j j t the State where migrant 
workers' are empl0 e to investigate their 
wt)rkin!' and IrVing t'ondition . and 

, (e) the names of the Stat 'Vi ited and 
what are the findings? 

TH MINISTER OF STATE IN THE 
MINjSTRY OF LABOUR A, D · A-
BILITATJO (SHR DHARMA VIR): 
(a) Yes, Sir. A proposal for framing a 
legislation fOr promoting the health an 

fety , of buiJding 'and 'construction work-
ers i under con ideraion 0 he Govt..'in .. 
mcnt. 

(b) and (c). Two Inter-State Ioint 
ttldy 'Teams con i ting of the repre nta -

tiv f the concerned State ' Govern-
ment have b~n con tituted. The Study 
Teams will inve tigate on the POt th 
oomplaints relating to the working nd 
living conditions of the migrant worker • 
remove their specific grievance and ug· 
geSt improvement for peedier and effec-
tive implementation of the provi ion of 
the Intere-State Migrant Workmen Act. 
The Study Team have been Constituted 
recently. They have held meeting at 
Chandigarh on 16th February 1983 and 
at B mbay on 5th March 19 3 r pectiv -
Jy in which they have chalk d out cert in 
programmes of visit to worksite at different 




